
PRESS RELEASE 

The Government of Tamil Nadu has undertaken extensive relief 

measures to mitigate the severe impact of MICHAUNG cyclone on 04th and 

05th December, 2023. 

As a relief measure to mercantile public, the Government of 

Tamil Nadu has extended the due date (20th December 2023) for furnishing 

the monthly return in Form GSTR-3B for the month of November 2023 

under the TNGST Act and Rules, 2017 by notification, upto 27th December 

2023 in respect of the taxpayers whose principal place of business is located 

in the 4 cyclone affected Revenue districts of Chennai, Tiruvallur, 

Chengalpattu and Kancheepuram. 

LDIrON'LIbIoflóu 

Date: 20.12.2023 

No late fee and interest will be payable by the tax payers in the above 

said Revenue districts for filing GSTR -3B return for the month of November 

2023 upto the extended due date of 27th December 2023. 

Jolestsdr. 

Sd/-D.Jagannathan 
Commissioner of Commercial Taxes, 

Commercial Taxes Department, 
Chennai-600 005. 
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